Annexure-3

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
Name of Corporate Debtor: Max Transport Limited
Date of commencement of CIRP: 05-06-2025
List of creditors as on: 10-07-2025

All Amounts in INR (X)

Amount
Amount
of any | Amount .
Identification Amount of Mutual | of claim of Claim
SLNo. Name of Creditors Details of Claim Details of Claim Admitted Continge nt under Remarks, if any
Number A dues, that not e .
Claim . verificatio
may be | admitted
n
setoff
Amount
Amount of u Amount | Whether | % voting
Date of Amount ) Nature of | covered by 3
) ) claim ) ] covered by| Related | sharein
Receipt Claimed ) claim security
admitted . Guarantee| Party coc
interest
Claims were admitted on a
provisional basis as the IRP
did not have access to Books|
1 |state Bank of India NA 20.06.2025 | 7,368,550.00 | 7,368,550.00| Secured | 12,461,646.00| 0 No 100 0 0 0 o |ofAccountsand other
records for verification, due
to non cooperation from the
Suspended Directors of the
Corporate Debtor.
Total 7,368,550.00 | 7,368,550.00 12,461,646.00 100.00
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